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Petition(s) for Special Leave to Appeal (G vil) No.21712/2000

(From the judgenent and order dated 13/09/2000 in LPA 1539/99

of The H GH COURT OF PATNA)

MD. WALI UR RAHVAN & ANR. Petitioner (s)

VERSUS

STATE OF Bl HAR & ORS. Respondent (s)

( For Final Disposal )
( Wth Ofice Report )

Date : 09/11/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE B. N. KI RPAL
HON BLE MR, JUSTICE R P. SETHI
HON BLE MR JUSTI CE K. G BALAKRI SHNAN

For Petitioner (s) Arup Banerjee, Adv.
Nandi ni Miukherjee, Adv.

Deba Prasad Mikherjee, Adv.
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For Respondent (s)
M. B.B. Singh, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
........ I It I |
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The Special Leave Petition is di sm ssed.
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Kal yani . (S.L. GOYAL) @@
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